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.CENTRAL ADMINISTRATIVE TRIBUNAL -

" KOLKATA BENCH; 234/4 A.J.C Bose Road Nizam Palace Kolkata
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FOR RESPONDENTS(S) Adv | . Ms. P. Goswami -
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Notes of The Registry

Order of The Tribunal

Heard Id. counsel for both sides.

Ld. counsel for the applicant submits that the applicant no. 1 has
expired and one M.A 107/2021 seeking substitution by his legal heirs
“has been filed.

Aécording]y, M.A 107/2021 is allowed. The applicant in M.A is
allowed to be substituted in place of the original applicant.

Ld. counsel also submits that rejoinder is awaited.
List this matter on 28.06.2021.
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